13821 Motion re.

Minister here in this House, it cannot
develop.

I wanted to know from him what
would be the character of the Corpo-
ration and the extent of its accounta-
bility to Parliament. The Minister has
kept silent on it. I am very sorry. As
regards labour relations, I pointed out
that some fussy things are being done,
that people are upgraded who do not
deserve it, and sometimes upgrading
takes place atrociously regardless of
labour laws and certain principles.
The Minister has kept silent. The most
painful thing which occurs to me is,
I never mentioned about air
hostesses. I know air hostes-
ses have a very difficult
task to perform. They -certainly
take an enormous amount of risk. I
never said anything about that. I said
simply about the Passenger Relations
officers who were recruited when, of
course, there was no need for them.
Even if there was some need, they
were given a certain preferential
treatment regardless of principles and
regardless of rules, which has brought
about unrest and discontentment
among the labotdrers. If aviation is so
important and labour has to be satis-
fied by giving higher salaries and
higher amenities, it is also true that
labour must feel satisfied that the
treatment that is meted out to them
is not different and discriminatory,
and that it is fair and honourable.

With these words, I conclude.
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Shri  Khadilkar (Ahmednagar):
When the Demands for Grants of this
Ministry were discussed, I had made
some points. As my hon. friend,
Shri Bhakt Darshan, has brought this
issue before the House by means of a
half-an-hour discussion, [ would like
to pose a few questions, which 1 had
posed during the debate on the last
occasion and which the hon. Minister
could, unfortunately, not answer on
that day. I hope he would be
pleased to answer them today.

At the outset, I must say that he
has done a very good work, which is
appreciated, regarding Indian music.
I expect of him to do the same so far
as the language Press is concerned.
So far as the pattern of ownership of
newspapers is concerned, it is getting
monopolised. If at all we are going

to build up democracy in this coun-~
try, the small Press must be kept
alive; if it is not kept alive, demo-
cracy will be in danger in this coun=
try at this juncture. Keeping this in
mind, the Press Commission had
stated in their Report, ‘It is unfortu-

nate that the district and mofussil
Press has not received adequate
attention of Government as media

of advertisements’. Therefore, this
must be tackled from two angles. We
must help them to survive because
they are run by way of a mission.
The distribution must be not only
equitable, but we must, to some
extent, help them and give them pro-
tion. While giving protection, no
considerations of political affiliation
should be brought in, because in this
country the Opposition is not well
organised, it is not financed. So even
the Opposition Press, particularly
the language Press, must be given
adequate share of advertisements.
On this point, 1 would like to get
some definite information from him.

We now find that on every big or
small occasion when a new factory is
opened or a dam is built or founda-
tion-stone laid, big supplements are
being published. 1 have not come
across a single supplement of this
nature which 1s being financed by
Government in the language Press, at
different levels. So I would like to
know from the Minister what is the
policy in this regard.

Now I come to the third point. The
Press Commission have taken note of
one factor, that the grow-more-food
advertisements are made in the
English Press. Now we have, for
instance, the Janata policy. We want
to mop up savings. But so far as
advertisements are concerned, if you
take the total, the major portion is
given to the big English Press and
only small crumbs are thrown to the
smaller fries in the Press industry.

Again regarding

advertisements,
when recruitment of

technical wtaff
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locally or otherwise is to be made—I
have come across this complaint when
I visited several steel plants and other
industrial establishments—their com-
plaint was that advertisements never
appeared in the local papers where
people could easily see and apply.
There are many institutes there, but
people do not know about vacancies.
There are so many new concerns
where recruitment takes place; but
the local people do not know any-
thing about it before hand, because
the advertisements are given in some
big English paper outside. 1 would,
therefore, like to have some infor.
mation on this also.
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Shri C. K. Bhattacharyya (West
Dinajpur): Sir, 1 have only two
questions. One is this. The Press
Commission has in its report given
the credit of having the largest cir-
culatton among newspapers publish-
ed from one place to an Indian langu-
age newspaper, a Bengali newspaper,
published from Calcutta—The Anand
Bazar Patrika. 1 want to know
whether the policy of the Govern-
ment relating to advertisement is
being guided by the opinion express-
ed by the Press Commission in  this
matter regarding the circulation of
newspapers in different languages.

The second is whether the Govern-
ment is aware of or awake to the
position that the future of the Indian
newspapers lies with the language
Press and not so_:mach with~the
English Press beggﬁ?i‘n reaching the
mass of the people, ‘ittis the language
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[Shri C. K. Bhattacharyya]
Press which will come to help and not
the English Press so much,

The Minister of Information and
Broadcasting (Dr. Keskar): Mr.
Deputy-Speaker, it would not be
possible for me to reply to the
large number of questions which
have been posed. For instance,
Shri Braj Raj Singh had given
me a list of guestions at least some
of which require that I should find
out statistics and data. It would
teke me sometime and it is not there-
fore possible for me to go more into
the details of these questions here.

+Mr. Deputy-Speaker: That may be
supplied to the hon. Member after-
wards,

Dr. Keskar: Yes, Sir, provided the
questions are of such a nature that
my Ministry is able to supply them.
For instance there are questions re-
garding the State Governments also
about which it would not be possible
for me to say.

Shri Ranga (Tenali): Whatever you
have at your disposal may be given.

Dr, Keskar: First of all, instead of
trying to answer specific and small
questions, it might be useful if I put
before the House certain general
considerations. Firstly, about the
Press Commission. Mention has been
made many times about the policy
recommended by the Press Cominis-
sion. I might at once say in briet
that though we generally accept the
approach of the Press Commission
regarding this question, it is not possi-
ble for me to say that Government
agrees to every comma and full-stop
as given by the Press Commission.
There are two fundamental points
regarding which we agree. One was
mentioned by Shri Bhattacharyya. We
should certainly try to see that the
language Press is encouraged more
and more and the English Press
'should not get that much patronage
which it has been getting up till now.

Shri Ranga: It is yet to be ful-
filled.
Dr. Keskar: The second point is

regarding the Government advertise-
ments not being given on political
considerations and being given on
certain standards laid down for giving
advertisements. I know what I say
might be a little contradictory. My
friend, Shri Bhakt Darshan, for ins-
tance in his speech, has made two
statements which were at the same
time contradictory. A number of
papers have played a great role in
the history of our liberation. The
language papers have fought for our
country and they should be- helped
now. That is what he says. With all
my sympathy for that, if I go on that
basis, a large part of this House will
risc agninst mre and say I am giving
them on considerations which are
political and it will be interpreted as
patronage. I do not think it will be
politic on my part to proceed on that
basis however much I may like, unless
the House authorises me to do that.

Shri C. K, Bhattacharyya: Since
these are past history nobody will
charge you that you are being guided
by political considerations.

Dr. Keskar: I am afraid I cannot

agree.

My experience is that I will certain-

ly be assailed, and assailed very
strongly. I have had to bear cri-
ticism on this basis. I know that

even the smallest act of Government
is wrongly interpreted even when it
has been done with the best of ine
tentions. T

What 1 would like 0 put before
the House is that we have very care-
fully evolved a policy on the basis
of which we should give advertise~
ments. We have laid down a broad
outline of our approach. We distri-
bule advertisements to periodicals and
newspapers gg¢nerally on the follow-
ing basis: (i) to secure' the widest
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possible coverage within the funds
available; and (ii) to reach the
masses in all walks of life particu.
larly where the advertisements carry
2 message to the people, In selecting
newspapers and periodicals we
generslly keep the following comsi-
derations in mind: (i) effective cir«
culation, (ii) regularity in publica.
tion, (iii) the class of readership of
that paper, (iv) adherence to accept-
ed standards of journalistic ethics, and
(v) certain other factors such as
production standards, the language
in 'which it is being published, what
public it is approaching etc. We try
to take care to see that politics is
not brought into this.

I know that in spite of all this and
the objective way in which we try to
give advertisements, criticism is
made on the floor of this House and
outside that Government gives ad-
vertisements on political considera-
tions. This is not true, and I make
bold to say it again that our policy
has mainly kept in view the objective
principles of giving advertisements
to all papers which observe a certain
standard and certain rules. I might
mention, as an example, that all
important papers belonging to the
Opposition Parties are getting Gov-
ernment  advertisements. 1  might
read out a few names: New Age,
Janyug, Vishalandhra,’ Janyugam,
Navjeevan, Nawan Zamana, Naya
Path, Janshakthi, Lok Sevak, Krushak
—Cuttack, Kerala Janthe—Trivan-
drum, Vigil—Calcutta, Samakalin—
Calcutta, Yugdharma~—~Nagpur, Tarun
Bharat—Nagpur, Pratap—~Jullun-
dur, Sanmarg—Banaras, Sanmarg—
Calcutta, Gantantra—Cuttack, Pra-
bhatam—Quilon, Chandrika—Kozhi-
kode, Akali Patrika-—Jullundur.

These papers belong to opposition
parties, and we give advertisements
to them. We give advertisements to
others also—this is just by way of
illustration. I am not claiming that
we give this much or that much, but
we try to give to all papers and we
do not in that process keep in view
WXyt is the opinion of that paper.

At the same time, I would like to
make it clear that we feel that a
paper must observe certain journalis-
tic standards. It should not descend
below a particular level i we have
to consider it for giving advertise-
ments. I have made it clear on the
floor of this House many times that
papers which are of the yellow type,
which do not observe even ordinary
decencies will not be given advertise-
ments. They are quite at hberty to
criticise us and we are prepared to
take that criticism. .Therefore, in
view of this we do not give advertise-
ments to certain papers, but only on
that accourit and no other.

Two important points were stressed
here (Interruption). 1 would not like
in this little time at my disposal to
stray into minor things and leave out
the major things.

Shri D. R. Chavan (Karad): Have
you got a list to those yellow-type
papers?

Mr, Deputy-Speaker: That would
be a controversial matter.

.Dr. Keskar: I am not going to
answer about a particular paper; 1
am standing here to explain the
general principle. Let us take the
quantum of Government advertise~
ments. We have got two types of
advertisements — there are classified
advertisements and there are display
advertisements. As far as display ad-
vertisements are concerned, the facts
speak for themselves. I will now
read out the figures for the last three-
four years since we have tried to lay
down a specific and determined policy
to which I made a mention sometime
back.

18 hrs.

Now, in 1955.56, we had given to
the English papers about Rs. 7 lakhs
for advertisement. In  1958-57, it
came down to Rs. 5 lakhs. Let wus
come to Indian language papers. We
had given to Indian language papers
in 1954-556 Rs. 3,78,000 and we were
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{Dr. Keskar]
having 1,05,000 column inches of
space. In 1955-56, it went up to
1,10,000 column inches of space
and from Rs. 3,73,000 we came
to Rs. 4,71,000 in 1955-56. In 1856-

57, we come to 2,17,000 column inches
of space and Rs. 6,92,000. In 1957-58,
we are at 2,22,000 column inches of
space and Rs. 7,985,000 to the Indian
tanguage papers. Our policy has been
that it is not possible practicaily.

Shri Sinhasan Singh (Gorakhpur):
What about English papers?

Dr. Keskar: For English papers, in
1957.58, they got Rs. 6750,000. The
Indian language papers got Rs. 7,95,000.
About space, English papers got
70,000 column inches and the Indian
language papers got 2,22,000 column
inches.

Sir, our policy has been to increase
gradually and steadily the quantum
of advertisement and money given
to the language papers. This is a
policy which we desire to carry out.
It is not simply because Government

wants it. Everyone of us wants it.
It is obvious that like Shr1 Bhatta-
charyya we all want 1t, namely,
greater aid to the language papers.

But, at the same time, may I put it
{0 the House that it is not practical
to. suggest that we  stop advertise-
ments to English papers or reduce it
to such a small percentage in respect
of the English papers and switch them
on to the Indian language papers? It
is not possible for two reasons. First-
ly, even today, in most of the Gov-
ernments,—I do not say all,—and in
the Central Government, the  busi-
ness is carried on in English, and in
a number of States and at the
Centre it will be carried on in English
for sometime to come however much
we would hke to switch over. I do
not want to get into that controversy.
The hon. Members are too well aware
of it. As long as the State language
remaing English and a lot of admi-
nistrative work is done in English, it
is inevitable that Government will
have to give a considerable portion
aof its advertisements to the English

papers. I am one of those who
would like to switch on to the lan-
guage papers at the earliest possible
time and give very little to the
English papers. But it is not possible
ior the Government to carry out such
a sudden and brusque policy. Our
policy—and I have to confirm it—is
on right lines and that is slowly and
gradually, every year, to increase the
gquantum and in a considerable
measure money that we give to the
language press. In fact, we are the
target of criticism from the English
press because of the great quantum
of advertisements that we give to the
language press.

I may also inform the hon. Mem.
bers that we take great care to see
that the advertisements are given to
all language papers, in all languages.
No language is left out and no par-
ticular language 1s given any special
preference. We try to give to all of
them. But our difficulty is this. If
vou take a particular unit, the moncey
will not come to much. It is simply
because of the fact that the number
of papers in the Indian languages is
in thousands. There are more than
400 dailies 1 Indian Janguages and
if you take the weekhes, the number
will run into thousands. If this
money 1x divided by the number of
papers, the amount per paper will be
very small, and that is something
which 1 cannot get over. Unfortu-
nately, it is not possible for the
Central Government to give a large
sum of  money for advertisement
keeping in view that there are
numerous papers  throughout the
country, because for any particular
Statc, a large quantum of advertise-
ment will come from the State itself,
and it cannot be contributed by the
Central Government.

Now I come to the crucial question
of the classified advertisements, which
is very important in understanding
why if you total all the advert{se-

~ments it appears that the Eifglish
‘press has got preference over the
language press. -



13837 Government Advertisements 7 MAY 1938 Government Advertisements 13838

1 would first of all inform the hon.
Members that classified advertise-
ments can be divided into three heads
—general classified advertisements
issued by the various Ministries,
classified advertisements issued by the
U.P.S.C. and special unit of classified
advertisements by the Rehabilitation
Ministry. Now the UPS.C.  which
really has got nearly half or about
45 per cent. approximately of the
advertisement quantum of classified
advertisements, is a statutory body
over which we have no control. It
does not mean that we have no liaison
with them. Therefore, it will be
difficult for me to give an answer on
their behalf, as they according to
their constitution follow a particular
policy. We have had discussions
during the last two or three years
about the desirability of giving ad-
vertisements  to  language  papers,
because people who want employment
do not necessarily or ought not ne-
cessarily, read English  papers. We
have now succeeded in  persuading
them to advertise as an cxperiment as
a sample, in five Indian languages.

Shri Braj Raj Singh: Not all?

Dr. Keskar: But, 1 am afruid. even
now the largest part of therr adver-
tisements go to English papers. Some-
times I have not agreed to the parti-
cular papers to which thev wanted to
give the advertisements,  but I am
not authorized to interfere with theijr
work very much I would, therefore.
submit to the hon Members that this
should be taken up really when dis-
cussion on the Commission comes.
We are trying our best, as far as we
can. But the constitutional authority
given to the Commission is such that
I am rather hcelpless in the matter,
excepting by way of persuasion. And
I do try to persuade them so that
more and more quantum of advertise-
ments go to the language press.

Then there are the advertisements
relating to the Rehabilitation Depart-
ment. They give certain types of
advertisements regarding the proper-
ties for sale and things like that for
rchabilitation purposes.

I will now give the figures in
respect of some. For the UP.S.C. we
have taken a total space of about
54,000 column inches—I am talking
of 1957-58 of which only
13,240 column  inches went to
non-English papers; the bulk.of it
went to English papers. All rehabi-
litation advertisements go to the
English press. 1 am now coming to
the other part, which is about half.
We are trying to adopt a policy of
having morc and more advertisements
:n non-English papers and we are
pressing other Ministries, who have
classified advertiscments, to do this.
The space that was given for English
papers was 35,698 column inches and
to the non-Enghsh papers 36,458
column inches.

So, my point 1s that wherever we
have been able to impress our policy
on the units concerned, we  have
seen to it that the language press
gels more and more But, as far as
the Commission is concerned, [ am
not 1n a position to influence them. I
am afraid, I would not be able either
to answer on theirr behalf or do any-
thing cxcept to convey the feelings of
this Housc to the body concerned.

Shri Braj Raj Singh: What 1s the
chifficulty 1n impressing it upon the
Rchabalitation Ministry?

Dr. Keskar: [ will come to that.
They feel that in order to get the
quickest results  for the  particular
sales or offers they must put in par-
ticular areas, they want them to be
advertised 1 particular language.

I said thas at the very outset,
because otherwise 1t may be said that
we are trving to juggle with figures.
So, if all the total figures are taken,
hon. Members will find that the
English press is getting preference.
Even if you total all the figures, the
Enghsh press gets slightly more. But,
as the hon. Members 'vill find from
the break-up of the figures, as far as
this Ministry is concerned, whenever
we have been able to follow that
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policy, we have given, and we are
going to give encouragement syste-
matic encouragement to the language
press.

I must also inform hon. Members
so that they should be under no mis-
apprehension--that there are certain
units which are not under this Minis-
try. For example, the Railways do
their own advertising. There is a cer-
tain liaison as far as general policy is
concerned, but they are perfectly free
and they do their own advertising.
All the statutory corporations are en-
tirely independent and do not come
within the purview of what I have
mentioned. So, whatever I am talking
here is on behalf of the other Minis-
tries, excepting the Railways and the

statutory  corporations of which 1
made a mention just now.
I might say that we are taking

steps to guard against the danger to
which a reference was made by Shri
Bhakt Darshan that certain big
papers should not get a monopoly of
advertisements. There are some diffi-
culties about classified advertisements
which should be faced. For example,
if there is an advertisement for a
particular employment and the money
to be spent is possibly for only one in-
sertion, the Ministry or the unit wants
that it should be given, or it ¢an only
be given, to any one paper. They
have not got the money to give the ad-
vertisement to many papers. In that
circumstance, the tendency will always
be that we should advertise in the
paper with the largest circulation.
There it is very difficult to answer
the argument that it should go to a
paper which has larger circulation
because it will reach the largest
number of people. But even there in
order to obviate the tendency of
monopoly for a certain paper with the
largest circulation to get all the stray
advertisement, which when put toge-
ther become very big, we have tried
to lay down—in fact, we have laid
down-—a policy that when suckh adver-

tisements come up, we stagger the
advertisement. ie. we give to ane
paper which has the largest circulation
and then next time we give it to the
next largely circulated paper so that
one paper alone does not get the
monopoly. These are minor difficul-
ties which come up and which hi.
Members might be keeping in view' it
we are to solve this question of classi-
fled advertisements.

Then there are very specialised typés
of advertisements, for example, adver-
tisements of the Atomic Energy Com-
mission. They feel that only certain
very qualified people will apply and
therefore it should be given only' to
certain type of papers and it need
not go to all papers. Such advertise.
ments have to be kept for certain
types of papers. But leaving . these
details apart, our policy is exactly
what hon. Members want. At the

.same timec, we are not trying to do

things in a jump. We are trying to
go from one stage to another, steadi-
ly progressing and giving mere and
more advertisements to the language
papers.

Shri Ranga: Could not an effort be
made to extend the same policy to all
the State undertakings?

Dr. Keskar: If the House puts its
weight on my side, that will become
possible. But at present I am rather -
helpless in the matter. We have tried
and we have not succeeded.

About the question of a body like
the U.P.S.C, it is not possible for me
to say anything more. They have
their reasons and I do not want to
say anything about it. But the House
is now fully aware of the position
and if they support us, I think we
can progress further regarding other
units.

Shri Ranga: In which way can we
support?
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Dr. Keskar: 1 would say only one
word, I think probably hon. Mem-
bers are not aware that advertising
agencies are not paid anything extra
by us. Advertising agencies are like
the agencies, for example, of the
Indian Airlines Corporation, to which
commission is paid. Whether we give
it to the paper direct or we give it to
the advertising agency, the Govern-

"ment does not spend a pie more.
There are arrangements by which the
agencles work. We do give advertise-
ments direct to a number of papers,

but certain papers have an arrange-
ment with the advertising agencies
and there we prefer to do it through
the agency.

Secondly, as far as the agencies are
concerned, we are trying to see that
Indian agencies get preference and
that they are built up. I am quite
aware of the hold and the influence of
certain foreign established agencies,
but they have bujlt themselves up
and it is not easy to do away with
them at one stroke. We will see that
the others also come up to their level
and we are quite aware of the posi-
tion.

18.15 hrs.

The Lok Sabha then adjourned till
Eleven of the Clock on Thursday, the
8th May, 1958.





